NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 07.02.2025 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) (Ins) | Tadisetty Murali Mohan Mr. M Maharshi
No. 14/2025 & Anr. Viswaraj
For Stay Vs
IA No. 72/2025 Kasi Srinivas
Liquidator of Ind Tob
International Pvt. Ltd.
WITH
2. | Comp App (AT) (CH) (Ins) | Tadisetty Murali Mohan Mr. M Maharshi
No. 16/2025 & Anr. Viswaraj
For Stay Vs
IA No. 79/2025 Kasi Srinivas
Liquidator of Ethnic
Tobacco Ltd.
3. | Comp App (AT) (CH) No. Gramox Paper & Boards | Mr. CK Karunakaran Mr. Prasad Vijayakumar
85/2024 Limited For Caveator
For Direction Vs
IA No. 1267/2024 CSON Paper Mills Pvt.
For Stay Ltd.
IA No. 1268/2024
4. | Comp App (AT) (CH) (Ins) | S.Rajagopal Liquidator of | Mr. B Dhanaraj

No. 18/2025

Sri Vari Metal Works (P)
Ltd.

Vs

Punjab National Bank &
6 Ors.

For Defects/Rectification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) (Ins) | Assistant Commissioner | Mr. P Rajkumar
No. 59/2025 of Income Tax Jhabakh
For Direction Vs
IA No. 206/2025 K Parameswaran Nair,
RP of Samson and Sons
(With defects) Builders & Developers
Pvt. Ltd. & Anr.
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) No. Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis

20/2024
For Stay
IA No. 351/2024

India Manufacturing Pvt.
Ltd. & Anr.

Vs

Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

7. | IA No. 48/2025 Bandla Ganesh Babu Mr. Nithin Chowdary Mr. VVSN Raju-R1
(For Clarification) Vs Pavuluri Mr. Varun Srinivasan R2
in Raghu Babu Gunturu & Ms. Mummaneni Vazra
Comp App (AT) (CH) (Ins) | 2 Ors Laxmi- R3
No. 103/2022
For Stay
IA No.238/2022
For Exemption
IA No.239/2022
For Urgent Hearing
IA No. 20/2025
8. | IA No. 1230/2024 Himanshu Srivastava Mr. Avinash Krishnan

(To implead)

in

Comp App (AT) (CH) (Ins)
No. 288/2024

For Stay

IA No. 756/2024

Ravi

For Admission (After Notice)

No. 145/2024

For Urgent Listing
IA No. 390/2024
For Stay

IA No. 391/2024

Fund Organisation rep
by Asst. Provident Fund
Commissioner,
Bengaluru
Vs
SDU Travels Pvt. Ltd.
Rep by RP, Ahsan
Ahmed

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) (Ins) | Chavva Naga Sampathi Mr. Avinash Krishnan Mr. VVSN Raju- R1
No. 126/2024 Tayaru, Suspended Ravi Ms. Mano Ranjani- R2
For Stay Director of Sri Ananda
IA No. 340/2024 Lakshmi Narasimha
Industries India Pvt. Ltd
Vs
Central Bank of India
Ltd.& Anr.
10. | Comp App (AT) (CH) No. Kodali Vijaya Rani Mr. K Rajendran Mr. R Arumugam-R1
59/2022 Vs Mr.Y Suryanarayana R3,
For Injunction Quantum Build Tech R6-R8
IA No. 666/2022, 292 & | Ltd. & 8 Ors
293/2023
11. | Comp App (AT) (CH) (Ins) | Omkara Assets Mr. Varun Srinivasan
No. 217/2022 Reconstruction Pvt. Ltd.
Vs
Spisys Limited
12. | Comp App (AT) (CH) (Ins) | Ebenezar Inbaraj, Mr. Surya Teja Nalla Ms. J Parimalam-R1 &
No. 29/2023 Monitoring Professional R2
of Regen Powertech Pvt. Ms. Inthu Karunakaran-
Ltd. R3
Vs
Madhusudhan Khemka
& 2 Ors.
13. | Comp App (AT) (CH) (Ins) | Regional Commissioner- | Dr. S Vidya Mr. R Sivaraman- R1 R3
No. 10/2024 II, EPFO R4
For Exemption Vs
IA No. 37/2024 Panyam Cements and
For Stay Mineral Industries Ltd. &
IA No. 39/2024 3 Ors.
Leave to file
IA No. 40/2024
14. | Comp App (AT) (CH) (Ins) | Employees’ Provident Mr. R Vishnu Mr. Ahsan Ahmed, RP




15. | Comp App (AT) (CH) (Ins) | Employees’ Provident Mr. R Vishnu Mr. Ahsan Ahmed, RP
No. 146/2024 Fund Organisation rep
For Urgent Listing by Asst. Provident Fund
IA No. 392/2024 Commissioner,
For Stay Bengaluru
IA No. 393/2024 Vs
SDU Travels Pvt. Ltd.
Rep by RP, Ahsan
Ahmed
16. | Comp App (AT) (CH) (Ins) | Bhalakh Realtors Pvt. Ms. Arva Merchant Mr. B Ramana Kumar
No. 301/2024 Ltd. & Anr. R1
For Stay Vs Mr. Kaushik N Sharma
IA No. 798/2024 N. Kumar, RP of Sheltrex R2
For Exemption Developers Pvt. Ltd. &
IA No. 797/2024 Anr
For Direction
IA No. 796/2024
Leave to file
IA No. 1092/2024
17. | Comp App (AT) (CH) (Ins) | Employees Provident Mr. R Vishnu
No. 455/2024 Fund Organisation
For Stay Regional Provident Fund
IA No. 1242/2024 Commissioner
For Urgent listing Vs
IA No. 1243/2024 CA Shirley Mathew, RP
of Soubhagya Laxmi
Sugars
18. | Comp App (AT) (CH) (Ins) | Ashok Chattaraj Director | Ms. Priyadarshini

No. 469/2024

For Stay

IA No. 1282/2024
For Additional docs.
IA No. 1283/2024

of Siesta Hospitality
Services Ltd.

Vs

Vistra ITCL (India) Ltd. &
Anr

Natarajan

For Hearing

(Comp App (AT) (Ins)
No.122/2020)

For Stay

IA No. 313/2020
For Directions

IA No. 480/2024

Vs
Syndicate Bank & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

19. | Comp App (AT) (CH) (Ins) | Abhijit Bhattacharjee, Ms. Priyanka Das Mr. Surya Teja Nalla R1
No. 220/2024 Suspended Director of Ms. Mumaneni Vazra
For Exemption the Corporate Debtor Laxmi- R2
IA No.588/2024 Lumiford Pvt. Ltd.
For Stay Vs
IA No.589, 974, COSR Ventures & Anr
1047/2024

20. | TA (AT) No. 58/2021 Edalodiyil Mirshad & 2 Mr. Shameem Ahmed Mr. Alladi Rahul R1
(Comp App (AT) No. Ors.
149/2020 Vs
For Stay Ashraf Ali Patel & Anr.
IA No. 2142/2020)
For Exemption
IA No. 513/2021
For Direction
IA No. 514/2021

21. | TA (AT) No.133/2021 Nirej V. Paul & Anr Dr. KS Ravichandran, Mr. Srikanth Mohan R1
(Comp App (AT) Vs PCS
No.25/2020 The Canning Industries
For Stay Cochin Ltd. & 16 Ors.
IA No. 510/2020)

22. | TA (AT) No. 166/2021 M G A Abhimanyu Raja Ms. Rohini Musa Mr. T Ravichandran R1

Mr. K Moorthy- R2




23. | TA (AT) No.247/2021 Vijay Kumar Penmetsa, Mr. Ch Venkat Raman Mr. Y Suryanarayana R1
(Comp App (AT) (Ins) No. | Erst. Director of
757/2020) Corporate Debtor
Vs
Dr. KV Srinivas,
Liquidator of Veda
Biofuel Ltd. & 3 Ors.
WITH
24. | Comp App (AT) (CH) (Ins) | Bank of Baroda Mr. Pankaj Vivek Mr. Ch Venkat Raman
No.30/2022 Vs
For Stay Vijay Kumar Penmetsa &
IA No. 59/2022 Anr
For Exemption
IA No. 60/2022
25. | Comp App (AT) (CH) (Ins) | Metal India & 11 Ors Mr. Kairav Trivedi, CA Mr. S. Satish- R1
No. 169/2021 Vs Mr. P Raj Kumar
V Mahesh - Liquidator of Jhabakh-R2
Nagarjuna Oil
Corporation Ltd. & Anr.
26. | Comp App (AT) (CH) (Ins) | Sawraj Kumar Mr. S Kaushik Uday Shankar
No. 235/2021 Vs Ramaswamy Associates
For Directions Expat Projects and
IA No. 495 & 496/2021 Development Pvt Ltd
27. | Comp App (AT) (CH) No. Kandula Uttam Reddy & | Mr. Anant Merathia Mr. D Srinivasa Rao R2
108/2022 2 Ors.
For Stay Vs
IA No 917/2022 D Tej Kumar & 51 Ors
For Urgent Hearing
IA No. 72/2023
28. | Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam Mr. Saji P John-R1 R2
No.113/2022 Vs Raja Mr. Anant Merathia R4
To dispense with Stove Kraft Pvt. Ltd. & 4 Mr. S Aravindhan RS
IA No0.1032/2022 Ors.
For Stay
IA No. 1033 &
1034/2022
29. | Comp App (AT) (CH) (Ins) | P Dot G Constructions Mr. P Rajkumar Dr. P.Jagadeesan- R1
No. 235/2022 Pvt. Ltd. Jhabakh
For Stay Vs
IA No0.503 & 504 /2022 K.R. Giri Babu & Anr.
30. | Comp App (AT) (CH) (Ins) | Krishna Mohan Mr. M Ramu Mr. Sharad Sanghi R1
No. 50/2023 Gollamudi
For Stay Liquidator for
IA No.173/2023 Priyadarshini Ltd.
For Urgent Hearing Vs
IA No. 1153/2023 & V. Amar Chand & Anr
641/2024
31. | Comp App (AT) (CH) (Ins) | V. Mahesh, Suspended Mr. CV Shailandhran Mr. Mayan H Jain R1
No. 329/2023 Director of the Karvy Mr. Jerin Asher Sojan Mr. Bendi Raviteja R2 &
For Stay Data Management R3
IA No. 994/2023 Services Ltd.
For Exemption Vs
IA No. 995/2023 Allied Hi-tech Industries
To Adv. Hg. Pvt. Ltd. & 2 Ors.
IA No. 1200/2024
32. | Comp App (AT) (CH) (Ins) | Prasada Raju MRV Mr. Avinash Krishnan Mr. Rohan Rajasekaran-

No. 86/2024
For Stay
IA No. 244 /2024

Suspended Board of
Directors of Mantena
Laboratories Ltd.
Vs
Vamsi Kambhammetu
Erst. RP of Mantena
Laboratories Ltd. & 2
Ors.

WITH

Ravi

R1

Mr. Vipul Jai,
Mr. Navaneetha
Krishnan - R2




33. | Comp App (AT) (CH) (Ins) | Prasada Raju MRV Mr. Avinash Krishnan Mr. Rohan Rajasekaran-
No. 87/2024 Suspended Board of Ravi R1
Directors of Mantena Mr. Vipul Jai,
Laboratories Ltd. Mr. Navaneetha
Vs Krishnan - R2
Vamsi Kambhammetu
Erst RP of Mantena
Laboratories Ltd. & 2
Ors.
34. | Comp App (AT) (CH) (Ins) | Ashok Chattaraj Ms. Priyadarshini Mr. Abhijit Atur R1
No. 247/2024 Vs Natarajan
For Stay Vistra ITCL (India)
IA No. 655/2024 Limited & Anr.
WITH
35. | Comp App (AT) (CH) (Ins) | M.R. Amalnathan Ms. Priyadarshini Mr. Abhijit Atur R1

No. 249/2024
For Stay
IA No. 666/2024

Vs
Vistra ITCL (India) Ltd. &
Anr

Natarajan

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following particulars:
- (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should be
switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic should
be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%?20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan (044-28880500), or through email on
e-mail ID: venclatchennaiS@gmail.com

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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